IN THEW-CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYIERABAD.
| ‘ R.P.NO, 44/93 | '

in
D.A.NO.143/93, . ]
Date of Orders 2-8-63
Betweens. .
Ko EaEnaiah, _ P'.‘e.'l‘_\‘ldt f Applicant,
and

1, The .Director General,
Department of Posts, New Delhi,

2., The bDirector of Accounts (Postal)
0/0 the Chief Post Master General,

- Hyderabad, .o Respondents./ /6_}(()0 ‘NCQQW(Z},

For the Applicant: ‘Mr .K,venkateswar Rao, Advocate
For the Regpondentss Mr.N.V.Ramana, Addl.CGSC.

CORAM3 ' :
THE HON‘BLE MR.T,CHANLRASEKHAR REDDY s MEMBER (JUIL)

The Tribunal made the following Oyders-

Mr.K.venkateswara Rao, f£or the petitioner and Mr.N,v,)
for the resgpondents are present. Heard,

We see no error spparent on the face of the record.
Hence RP 1s dismissed,

To

1. The pirector General, Department of Posts, New Delhi,

2, The Director of Accounts (Postal)
0/o the Chief Postmaster General, Hyderabad.

3. One copy to My, K.Venkateswar Rao, advocate, CAT . Hyd,
4. Ope copy to"Mr, N,V.Ramana, Addl.CGSC.CAT.Hyd,
5. One spare copy. B
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IN THE CENI'RAL AD2~11N ISTRATIVE TRIBUMAL
HYDERABAD BENCH AD HYDERABAD

THE HON'IZLE MI.JUSPICE V,NBELADRI RAO
VICE CHATRMAN

. | AN
, - THE HOW'3LE MR.AJB.GOKTHY : MEMBER(A)
/ - | E | aip e

THE HON'BLE MR,.T.CHANDFASEKHAR REDDY
MEMBER( JUDL)

ad

THE HON'BLE MR/P,.T.BIRUVENGADAM:M(A)

Dated: 2-- ,% ~1293

* CRDER, JUBGMEN T~

Heh/R ., A/CaNo, Ly 1c\~5 -

in '
0. A.Noy AW lci's :

T.ANo, WP, )
-Admitted and Interim directions
issudd.

Mimed‘

Dispdsed ~f with directions
Disrdssed
Dismijssed as withdrawn

Dismissed for default,
QP Re jected/Ordereg—-
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